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JUSTICE DILIP GUPTA 

 
 

 An application has been moved by the appellant with a 

prayer that the appellant may be permitted to withdraw this Anti 

Dumping Appeal. 

 
2. The application is not opposed by any of the respondents. 

The application is, accordingly, allowed. The Appeal is dismissed 

as withdrawn.  

 
3. As the Appeal itself has been dismissed, the miscellaneous 

application No. 50436 of 2019 filed by the appellant for early 

hearing of the appeal also stands rejected as infructuous.  

 

(Dictated and pronounced in open court.) 

 

 
 

                                                               (Justice Dilip Gupta)   
President  

 
 

 
(C.L. Mahar) 

Member (Technical) 

 
 

 
(Rachna Gupta) 

Member (Judicial) 
PK 

 

 


